
 

भा�रती�य खा�द्य सु�रक्षा� और मा�नक प्रा�धि�करण
 (खा�द्य सु�रक्षा� और मा�नक अधि�निनयमा, 2006 क�  तीहती स्था�नि�ती एक वै���निनक प्रा�धि�करण)

(मा�नवै सु�सु��न निवैभा�ग)

एफडी�ए भावैन, क#टला� र#डी, नई नि'ल्ली� - 110 002 

ईमा�ला आईडी� : estt@fssai.gov.in

 
Date:   18th April, 2024

OFFICE ORDER No. 135/2024

 

Subject: Declaration of CPIO and Appellate Authority - reg.

            In partial modification to the office order 396/2023 dated 27.09.2023 declaring CPIOs and
Appellate  Authorities  in  FSSAI,  following  changes  have  been  decided  with  the  approval  of  the
Competent Authority:

 
Sr.
No.

Divisions Units under various 
Divisions

CPIO Appellate
Authority

1 Human Resource & 
Finance
Division

(a) Recruitment Unit Shri Vikas Rajput, 
AO

Cdr. Sharad 
Aggarwal,
Director

(f) Finance and Accounts
(g) Internal Audit Cell

Shri Rajiv Kr. Singh,
AO

Shri Manish Kumar
Mishra, DD

 

2. The Office Order no. 396/2023 dated 27.09.2023 will stand modified to the extent as mentioned
above.

3. This issues with the approval of the Competent Authority.

 

(Bipin Parcha)
Deputy Director (HR)

 
To: -

• Concerned Officers. 
• GA Division, FSSAI, HQ-for necessary action. 
• IT Division – for uploading on website under CPIO section and e-office dashboard. 
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